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1, KUMARERAT.BHARTE ., sonfdaughter/wife of PARDEEP. KVMAR.,

QBD. .2 Freernrs WEAFS, Belonging to EIH&IQ...\I.EQ&.&".‘!’...SH.&.H!Q.......,

service and presently whrk.ing as OFEICEATTENDENT.. CC"HQQDENR)

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my speuse and dependants®:

A, Datalls of mova

(Agseis in jﬁlr["l'i‘ fame indlcati ng the extent of joint ownership will alsa have to be
given)

Dependant-1 | Lapendant-2 " Dependant-3

Sr. | Description Gelf | Spouse _
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Mo, ; | Name{s) ! Hama Narme
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{1} | Cash 5_5@9 |
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Institutions And | goop | KUY AR [SWANTANU| LuMmART

MNon-Banking KUM AR
Financial
Companies
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Cebenturas and |
Shares In Ct - S i
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institutians,
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Savings, LIC 54
¢ Policies, efc

(v} | Motor Vehicias
(cletalls of et
make, slc.)

(viy | Jeweliery (give | goidl
| details of 103

welght and
value) sivelR
\ovj

(i} | Other asseats,
such as values Lk
of claims / : . = —
inkarests

e
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Note: Value of Bonds f shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should ba given.

* Dependant here means 2 person substantially dependent on the income of the
employee,
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B: l'etgﬂw_.g_umm&g_mt&
[Mete: Properties in joint ownership indicating the estent of jeint awnership wiil

alsa have Lo be Indicated |

8r. ‘Description Self l Spouse ﬂepcndaﬁt 1 T Bependont-2 | Dependant-3
My o ¢ s Namie(S) | Nawe Rams Ete. Hama
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~Cureent Hiarket value
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[¥] | Others (such as Y g !
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T 1 - =¥y :
(2} 1 glre Hirewi below the ﬁcta.’us nf Iﬂf liabilities | ,wt,rd g5 to public firancial
 institutions and gaveriment dids:- 3 - ﬂ

" [Mote : flhase glve separate detalls fur each’ :tem) =

[ 8. | Description © T Tame & addruss of Bonk /| “mw"i n““’h“mﬁ’g o
N, 1 _ Financlal Instiiutions{s) / B ot
Repartment (5)

{tay | (i} Loans from Banks : S.B. gnM) 3 LAKW
R {li} Loans fram Hnancial i

instititions

(il ) Government Dues:

' {a) dues to departments
“dealing with government
accommadakion
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Kumaivt Ras gharelis’



[d} dues to departments f |
deallng with telephones | |
(&} dues to departmients

dealing with government
transpork {(Inciuding =
: aircraft and helicopters)
‘ {F} Other duss, IT any -

et s
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(b} (i) Income Tax incleding
surcharge [Also indicate
the assessment year uplo
- which Income Tax Return
flled. Glve also Permanent i
Account Number {PAN)]
(i) Wealth Tax « [Also
Indicate the assessment
yeEr upto which Wealth —
- Tam meturn filed,] ' B Thatve s s Ll Sy
{Il1} Sales Tax [Only in |
case of progrietany i —
_business] = i - g
() Froparty Tax WA , —

GPF/CPF/PRAM Mo, -

Gender - F [MiF)

Date of Birth = Pol2 o [ 111913 |6 | mommrem

Class{Group - e
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GIARDENER

u—u!l Nime 2.g. B.A.5.-Bihar Administrative Sarvice;

Cadre te L

T s Blhar Secretariat Service et

Horrie Districk i j \(\'&\g\«“&‘wb
I hereby declare that the above detalls are true to the best of my
knowledge and belief.

Signature . KWW‘ a¥e 1qubhcx'(\5‘u i

~ Mame of Employee: KumARE RAT. BHARTL

p;amPF)TNﬂ ' Designatian. OF FICERTTENPET., (¢ARDEME
Date:,.05 022924 pepartment: CARE . TARER. SECIIOW,

Maota: Pleasa sign sach page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single sids)
in preseribed format.
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